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indo-Bangladesh Border Trade Will the Minister of COAL be pleased to state :
1719. SHRI CHITTA BASU : Will the Minister of (a) the number of posts reserved for Scheduled
COMMERCE be pleased to state : Castes and Scheduled Tribes lying vacant under his Ministry/

. departments as on date;
(a) whether the Standing Committee attached with

the Ministry of Commerce have since examined the (b) whether some candidates from other catego-ries
potentialities of India-Bangladesh porder trade; have been working on the reserved posts,
(b) it so, the essential teatures of the report; (c) if so, the details thereof and the reasons therefor:
(c) the recommendations thereof; and (d) the action being taken to clear the backlog ?

THE MINISTER OF STATE OF THE MINISTRY OF
COAL (SHRIMATI KANTI SINGH) : (a) In the Ministry of Coal
THE MINISTER OF STATE OF THE MINISTRY OF  and its subrodinate offices, as on date, 3 posts reserved for
COMMERCE (DR. BOLLA BULLI RAMAIAH) : (a) to (d) The Scheduled Castes and 4 posts reserved for Scheduled Tribes
Seventeenth Report of the Parliament Standing Committee  are lying vacant.
on Commerce (1 995-96) on "Emerging Trade Prospects with
Bangladesh” of December'95 examined various aspects of
India-Bangladesh trade including porder trade which is (d) These vacancies have been intimated 1o the
covered by para 43-45 of the Report. The qbservatlons of  concerned recruiting agencies for making selection.
the Standing Committee related to the provisions for Border
Trade in Aricle IV of the |ndo-BangIadesh Trade Agreement [Eng/lsh]
of 28.3.1972 which could not be impiemented due to
hesitation on the side of the Bangladesh Government on Under Invoicing of Import
various grounds. The Standing Committee however did not _ .
make agny recommendations on Border Trade with FINA?EIZ32E1SeSTR‘s:g?ng\lt:-AWALE . Will the Minister of
Bangladesh. The Report was presented to Rajya Sabha on plea ate .
15.12.1995 and laid on the Table of the Lok Sabha on ) whether the Directorate of Revenus Intelli-gence
22.12.1995. is investigating a number of export houses, suspected of large
scale under invoicing of imports;

(d) the actions taken thereon?

(b) and (c) No, Sir. Does not arise.

A Sub-Committee of the Parliamentary Standing

Committee on Commerce is looking Into the various aspects (b) if s0, the details thereof: and
ot the development of potential for commerce In the North-
Eastern region by encouraging trade with neighbouring and (c) the names of the companies under investiga-

South-East Aslan countries including the possibilities of tion of the Directorate of Revenue Intelligence?
porder trade With Bangladesh. The Sub-Committee is yet t0

present its Report. THE MINISTER OF STATE IN THE MINISTRY OF

FINANGE (SHRI SATPAL MAHARAJ) : (a) and (b) Yes, Sir.

[Trans lation] However, it will not be in public interest to disclose the names
of the companies, since this may adversely aftect the on-

Vacant Posts of ST/SC golng |nvest|gaﬂon.
1720. SHRI KACHARU BHAU RAUT (¢)  Twenty four companies are presently under

DR. B ALIRAM : investigation. Howaever, it will also not be in public interest to



